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(b)and(c).Nodistinction is made
between Scheduled Castes/ Scheduled
Tribesemployeesandotheremployees
inthe matter ofadhocallotment. As
such,noseparateinformationis main-
tainedaboutadhocallotments made
toScheduled Castes/Scheduled Tribes
employees.

Frogcultivation inOrissa

9820.SHRI PADMACHARAN SA-
MANTASINHERA: Willthe Minister
of AGRICULTURE AND IRRIGA-
TIONbepleasedtostate:

(a) whetherthefrogcultivationis
beingcarriedoutinOrissa;

(b) ifso,theplace whereitisbe-
ingcarriedoutandtheamountsanc-
tionedtherefor duringthelastthree
years,year-wise;

(c) whethertheschemeismaking
profitorloss;and

(d)thenumber ofstaffemployed,
category-wise, inthisregard?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)to
(d). Theinformation isbeingcol-
lected ahd will be placed on the
TableofLok Sabha.

Procurement of Wheatby F.e.l.
during 1979

9821.SHRI MADHAVRAO SCIN-
DIA: Willthe Minister of AGRI-
CULTURE AND IRRIGATION be
pleasedtostate:

(a)theestimated procurement of

wheat by Food Corporation ofIndia
during 1979;

(b) what arrangement
storageandtransportation
made by Government to
throughoutthecountry;
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including
havebeen
procure it

(c) whetheritisb.eingfeltbyfar-
mersthatinadequate storagefacility
ana poortransportation will deprive
themthefullbenefitof theproduc-
tion;and

(d)ifso,hisreactionthereof?

THE MINISTEROFSTATEINTHE
MINISTRYOF AGRICULTTJHEAND
IRRIGATION (SHRI BRANU PRA-
TAPSINGH): (a) Aboutsix million
tonnesan'expectedtobe procuredby
the Food Corporation ofIndia dur-
ing1979-80rabi marketing season.
Thisincludes direct purchases by
theF.C.I, ofabout 1.6 millionton-
nesandprocurement byState Gov-
ernmentsandtheiragenciesofabout
4.4 milliontonnes .forthe Central

Pool.

(b) Adequatearrangementsforsto-
rageandtransportation ofthestocks
expectedtobeprocured haVe been
madebythe CentralandState Gov-
ernments. Someofthestepstaken
forstoragearegivenbelow:-

(1) Optimum utilisation of the
existingcapacityisbeing madefor
storageoffoodgrainsbyincreasing
thestockheights.

(2) Hiring ofprivate accommo-
dationthrough varioussources is
being resorted tobythe public
agencies. Apartfromthis,theuse
of CAPstorageisalso beingmade
asashortterm measure wherever
necessary.

(3) Aproject has been under-
taken, withtheassistance of the
/ WorldBankforconstruction ofad-
ditionalcapacitytotheextent of

3.757milliontonnes whichis ex-
Pectedtobecompletedby 1981-82.
Thiswouldbeintheformofbuffer
storageofgodownsofbiggercapa-
cityof 25,000tonnesand more at
each centre. 'l1hli~comprises 25
lakhtonnes ofconventional god-
owns, 10lakj,tonnes ofbulksto-
rageand75',000tonnesofsilos.
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(4) Food CorporationofIndia
haslaunchedaschemetoencourage
privatepartiestobuildgodownsof
givenspecificationsforbeinghired
bytheFood Corporationonspeci-
fictermsandconditions. TheCor-
porationhassecuredsofaracapa-
cityofabout4.04milliontonnes.

(5) Thebulkofthecapacity of
the CentralandState Warehousing
Corporationsisatthe disposalof
theFoodCorporationofIndia for
use.

(c) Governmenthavenotreceived
anysuchreports. It maybe added
thatelaboratearrangementsforpro-
curement, storage, etc. have b-een
madebythe Governmentforextend-
ingeffectiveprke supportso that
thefarmers mayderivefullbenefits
ofthesupportprice.
(d) Doesnotarise.

Non-Functioningof Khandsari Mills
in MadhyaPradesh

9822.SHRIS.R. DAMANI: Will
the MinisterofAGRICULTUREAND
IRRIGATIONbepleasedtostate:

,a) whetheritisafactthat44out
ofthe65Khandsari sugar Millsin
MadhyaPradesh didnotfunctionin
1978-79cI'UShingseasonowingtothe
steepfallinpricesofsugar;

(b)ifso,thedetai)gthereof;and

(c) whatstepsarebeingproposed
tobetakento make themfunction
again?

THE MINISTER OFSTATE IN
THE MINISTRY OFAGRICULTURE
ANDIRRIGATION (SHRI BHANU
PRATAP SINGH): (a) to(c). It
hasbeenascertainedfromtheState
Governmentthat44outof65khand-,
sariunitsin MadhyaPradeshdidnot
functionin 1978-79 seasondueto
steepfallinthepricesofsugar.The
Associationof Khandsari Manufac-
turers urgedthe State Government
forgivingexemptionfromentrytax
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furtherreductioninexcisedutyand
supplyoffuel woodoriconcessional
rates. Whilekhandsari sugar was
completelyexemptedbythe Central
Governmentfromthelevyofexcise
dutyfrom1-1-1979,theotherconces-
sions demandedbythe khandsari
manufacturers, whichareunderthe
purview ofthe State,arelearntto
bestillunder considerationof the
State Government.
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